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[RATYA SABHA]

Unstarred Questions

SI.No Name Rivers States concernad Status
10.  Ganga({Farakka)- Ganga, West Bengal, Odisha Draft FR
Damodar-Subernarckha Damodar and and Jharkhand completed
link Subernarekha
11.  Subemnarckha-Mahanadi  Subernarekha West Bengal and Draft FR
link and Mahanadi Odisha Completed
12.  Kosi-Mechi link Kosi & Mechi  Bihar, West Bengal  PFR completed
and Nepal (Indian portion)
Entirely lies in
Nepal
13. Ganga (Farakka)- Ganga and West Bengal Draft FR
Sunderbans link Ichhamati completed
14.  Jogighopa-Tista-Farakka Manas, Tista -do- (Alternative to

link (Alternative to
M-S-T-G)

and Ganga

M-S-T-G Link}
dropped

PFR- Pre Feasibility Report
FR- Feasibility Report;
DPR- Detailed Project Report

Water bodies

2078, SHRI KIRANMAY NANDA : Will the Minister of WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

{a) whether Government has the details of water bodies and their types;

{(b) if so, the details thereof, State-wise; and

{c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION (SHRI SANWAR LAL
JAT): (a) to (¢) The Ministry collectes information on those water bodies only,

which either function as surface flow minor irrigation schemes or on which, there

are minor irrigation schemes (either in-use or out-of use). Accordingly, as per the

information collected in the 4th Minor Irrigation Census, water bodies used for minor

imigation in the country was 523816, State-wise details of water bodies are given

in the Statement (See below).
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Statement

State-wise details of water bodies in use or not in use
{as per 4th Minor Irrigation Census) 2006-07

SL State Water bodies Water bodies Total Water
No. (with Not-in use {(with In-Use bodies
MI schemes) MI schemes)

1 2 3 4 5
1. Andhra Pradesh 22877 49123 72000
2. Arunachal Pradesh 16 68 84
3. Assam 129 885 1014
4. Bihar 966 4243 5209
5. Chhattisgarh 6955 40864 47819
6. Goa 29 711 740
7. Gujarat 1927 6341 8268
8.  Haryana 0 261 261
9. Himachal Pradesh 33 812 845
10, Jammu and Kashmir 168 4720 4888
11.  Tharkhand 5316 38128 43444
12, Karnataka 14918 14563 29481
13, Kerala 167 8218 8385
14, Madhya Pradesh 1493 54654 56147
15.  Maharashtra 517 88214 88731
16.  Manipur 0 9 9
17.  Meghalaya 59 98 157
18, Mizoram 12 479 491
19.  Nagaland 60 106 166
20, Odisha 5567 34339 39906

21.  Punjab 0 205 205
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1 2 3 4 5
22, Rajasthan 1573 2399 3972
23 Sikkim 0 0 0
24 Tamil Nadu 11039 26135 37174
25 Tnpura 19 515 534
26. Uttar Pradesh 433 6391 6879
27.  Uttarakhand 2479 6145 8624
28, West Bengal 3292 53672 56964
29, Andaman and Nicobar 29 1347 1376
30. Chandigarh 0 0 0
31. Dadra and Nagar Haveli 0 31 31

32, Daman and Diu - - -
33. Dell 0 10 10
34, Lakshadweep - - -

35.  Puducherry 0 2 2

Totar 80128 443688 523816

Rooftop rainwater harvesting

2079. SHRI AAYANUR MANJUNATHA : Will the Minister of WATER
RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased
to state:

(a) whether the rooftop rainwater harvesting has been made mandatory in all
the States/Union Territories in the country;

{b) if so, the details thereof including the percentage of rainfall that is currently
being harvested every year, State-wise and the mechanmism put in place by various
States to ensure installation of rainwater harvesting svstem in buildings, State/Union

Territory-wise;

{c) whether some States have not adopted rooftop water harvesting on their

premises; and

(d) if so, the details thereof, State-wise and the action taken by Government
in this regard?



